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Dateof order: 13.02.2008

HON'BLE MR. R.R. BHANDARI, MEMBER {A).

Hem Singh Sfo Shri Moti Singh, aged about 60 vears, resident of
¥z§!=zge ~ Jhala Ki Chowki, Revenue Vili: gc- ~ Agan Tirolia, Post -
Sendra, Tehsil Raipuy, Fnstr ict Pali, Rals sthan,

Post: Retired from 'C%‘%?‘ g*ﬁst of @IE

By Advacate ~ Shri Kuldeep Mathur,

1. The Union of India, through th
Western Railway, Jaipur (Rai. ).

General Manager, North-

2. The Divisional Railway Manage

. North-Westernn Railway,
Aimer, Rajasthan. . :

3. The Senlor Divisional Personnel Cfficer, North-Western
Railway, Almer, Rajasthen
4. The Senior Section Engineer [PW}, Morth “Western Railway,
Ajmer, Hajasthan ’
.. Respondents,
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Learned advocate, Shri Kuldee
informed that vide Notice for Demand of Justice dated 25
September 2007 {Annexure A/E to the GALD, he has asked the
respondents No. 3 and 4 to recaﬁa:x %a-iré%he retiral benefits and

pension r::;:ewabse by his client an guperannuation from servica.

Ak



L earned advocate fu ;“%,hés’ nformed that the said notics has not
yet been disposed ofl by the respondents.

Criginal Application {wit

respondent |

certified copy of this order a%sng with

{with all annexures).

The applicant will he

case he

respondents on disposal of the ahove

Original Application

all other de tails/ ?ii’iﬁé‘fdf’é

+he respondents should treat the O

= not satisfied with the

stands dispess

Nos. 2, 3 and 4 within a peripd of two waeks.
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dispose & |as Pe
s | months on

a copy of the present C.A.

at libarty to agitate the matter again in

decision taken by the

Lo ranrese
cail Feprese ;.,.dc}"t

4 of accordingly.

[ R.R. Bhand dari |
pember (A)
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